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(b) ifso, wht:(~tr. the s~me ,system , (b) and (d) : IOPL has supplied most 
e~ists in Jammu and Ka.shmir St~tes ,'; and , of the orders fr.om the Ministry of Healtb 

. \., . ' for anti T .D. drugs. The remaif:1ing sup-
,(c) if not"the re~\sons th::reof? , plits wouJd be completed shor~Jy. ' 

, THE'MINISTER OF STATE OF THE 
MINISTRY' OF P.BTROLEUM: :(~HRI 
NAWAL K.ISHORE SHARM'A): (~)' and 
,(b); 'Yes, Sir 

(c) Does not arise: '_ 
, Losses Incurred lJy I.I).P,L. 

'483. SHR! Y.S. MAHAJAN:' Wi1l 
the Mi~ister of CHEMICALS AND 
FERTILI.ZERS be pleased to state : 

(a) whether the JDPL bas as on 
March 31, 1984 sufferred cumulative loss 
of over Rs. . 117 crotes and its 
performance'in December, 198.4 showed 
a finished goods inventory of abou~ 
Rs. 20 crores and outstanding of Rs. 50 
(,.'1 orcs; 

(b) whether (he company had failed 
to 'manufacture crucial anti.tubercular 
drugs and other drugs which were required 
to be produced under the Na'tional Health 
Programme and the capacity utilisation 
in the ca~e of other drugs has also been 
very low; 

(c) whether the production of 
, essenti'al drugs by 'I,the lisbikesh prant 

has been, low due to equipment bteak-
down and faulty raw material procure-
ment p,lanning; and 

Capacity utiHsaU()o var!es from plant 
to plari't and depends on market demand 

, , ,. 
p,roductioQ and cosl considerations. IDPL 
is taking steps to improve capacity 
utilisation. 

(c) IDPL, has reportad -that it is 
not so. 

Progress Re : Setting.up of a eetro. 
Chemicals Company at Raldia 

,484. SHRI SATYAGOPAL MfSRA': 
Will the Minister of PETROLEUM· be 
pleased to state : 

• > ' 

. (3) The present pOsition of the pro-
pos;iJ of setting up of a Petro·chemical 

, complex at 'Haldia, West Benga1;' , 

• (b) the details of the pro,gress of the 
proje'ct so far; and . 

(c) ~hc role of the Union Governruent' 
in this project? ' 

THE MINISTER OF STATE' OF THE 
MINISTRY OF PETROLEUM (SHRI 
NA WAL KISHORE SHARMA) ~ {a)karsd 
(I) : Government of India have already 
jS~lIed a letter of intent to the West 
Bengal Jndustrial Development Corpo-
ration (WBID(:) (0 set up a petro.chemi-

(d) the steps Goverument have taken ",eals complex i~ Haldia. WBIDC is reported 
or propose to take for, optimum utili- to ,~a~~ spent ,about ~s. S crore. for 
sation 'of drug ,manufacturing capacity I acqUJSl hon of la~d and Its deveI~pmentt 
especially the anti T.B. and other ,drugs a.nd for ctmstructJon of level CrO$SlDg and 
which fotm part of the National Health link roads etc. 
Programrrie ,by the variou's uni. 'of IDPL ? 

'THE MIN[STER OP CHEMlCALS 
AND FERTILIZERS AND INDUSTRY 
AND . COMPA~Y AFFAIRS (SHRI 
VEERENDRA PATJL) : (a)' The cumu-
lat.ive Joss of IDPL aS,OD 3t.3.84 was 
Rs 117.1-6 crores. ,The inventory aad 

'outstanding of the Company' as on 
31.12.1984 wert about Rs.' '28.8,t and 

. Rs. 28.03 crore.s rcs~ctively. 

Holding of Elections in Punjab IJ1d Assam 

, 485, SHRI AMAR ROYPRADHAN 2 
Will the Minister of LAW AND'JUSTICB 
be p'leascd to state: -

(a) whether O~vernment aro consi. 
dering t. hoJd ejections in tbe State of 
Punjab and Assam; , 


